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Rajmeet Singh

Tribune News Service

Chandigarh, November 22
Governor and Chancellor of
Maharaja Ranjit Singh PTU,
Bathinda, Banwarilal Purohit
has asked the government to
appoint the seniormost Dean
as the officiating Vice-Chan-
cellor of the university.

The Governor has turned
down the recommendation
of the government to
appoint the Secretary, Tech-
nical Education, as the offi-
ciating VC. The Governor’s
instructions are for with-
drawal of the precedence to
appoint the Secretary, Tech-
nical Education, as the offi-
ciating VC till the appoint-
ment of a regular VC.

The outgoing VC, Prof
Buta Singh, whose tenure
ended on November 1, has
not been given extension.
Prof Singh had taken over
charge on November 2, 2020.

Confirming the develop-

ment, sources in the Chief
Minister’s Office (CMO) said
the matter had been for-
warded to the Department of
Technical Education and
Industrial Training for the
necessary action. 

However, it could not be
confirmed whether the Gov-
ernor’s order implies

appointing seniormost pro-
fessor working as Dean as the
officiating the VC.

An official, privy to the
development, said there was
no yardstick of the senior-
most Dean but there could be
a seniormost professor look-
ing after the work of Dean. 

Earlier, the Governor had

taken a similar stand in case
of IK Gujral Punjab Techni-
cal University (IKGPTU),
Kapurthala, as he had sought
to know as to why the senior-
most Dean (Faculty) could
not be given the officiating
charge of the VC. Before the
appointment of Prof Susheel
Mittal as the VC of the PTU,

Kapurthala, the Governor
had turned down the recom-
mendation of the state gov-
ernment to appoint the Sec-
retary, Technical Education,
as the officiating VC.

Last month, employees of
Maharaja Ranjit Singh PTU,
Bathinda, had written to the
Governor and Chancellor of
the university seeking his
intervention over the state of
affairs in the university. 

Recently, the employees of
the university, in a jointly
signed letter to the Governor,
had drawn his attention
towards the pressing issues
that have been affecting the
university and its employees
over the past few years. 

Since 2020, the university’s
financial condition has been
steadily deteriorating due to
unfavourable policies and
unnecessary expenditures
undertaken by the adminis-
tration, the employees had
maintained.

Guv, govt lock horns again, this time
over officiating VC of Bathinda PTU

Rejects recommendation to appoint Secy TOOK SIMILAR STAND
EARLIER TOO

■ Earlier, the Governor had tak-
en a similar stand in case of
IK Gujral Punjab Technical
University, Kapurthala, as he
had sought to know as to why
the seniormost Dean (Faculty)
could not be given the officiat-
ing charge of the VC 

■ Before the appointment of
Prof Susheel Mittal as the VC
of the PTU, Kapurthala, the
Governor had turned down
the recommendation of the
government to appoint the
Secretary, Technical Educa-
tion, as the officiating VC

Tribune News Service

Ludhiana, November 22
As part of its continuing
investigations into the
attacks on the Consulate
General of India in San
Francisco, USA, the Nation-
al Investigation Agency
(NIA) today raided multiple
locations across Punjab
and Haryana.

A total of 14 locations
were raided in the two
neighbouring states by the
NIA teams in a bid to unrav-
el the conspiracy behind
the March 19 and July 2
attacks, involving criminal
trespass, vandalism, dam-
age to public property and
attempts to cause hurt to
consulate officials and set
the consulate building on
fire through acts of arson, a
senior functionary told The
Tribune here today.

He said the NIA had been
probing the case with an aim
to identifying and prosecut-
ing the attackers. A team of
the NIA had visited San Fran-
cisco in August to investigate
the incidents of attacks on
the consulate. 

The NIA has sourced

information to identify and
collect information about
some US-based entities and
individuals involved in
these violent incidents. The
agency has already identi-
fied certain individuals who
were part of the conspiracy.
These include the attack-
ers and their associates,
who are both Indian and
foreign nationals.

The locations raided by NIA
today were spread across the
districts of Ludhiana, Moga,

Jalandhar, Gurdaspur, Mohali
and Patiala and Kurukshetra
and Yamunanagar in
Haryana. The crackdown led
to the seizure of digital data
containing information relat-
ed to the accused persons,
along with other incriminat-
ing documents.

In Ludhiana, the residen-
tial and official premises of
Sarabjit Singh Kang, a close
associate of local AAP MLA
Manwinder Singh Giaspura,
were searched in Khanna.

NIA raids 14 locations in 2 states

Neeraj Bagga

TRIBUNE NEWS SERVICE

AMRITSAR, NOVEMBER 22
Limited hours of Gurbani
telecast and that too muted
on the five large LCD
screens on the Heritage
Street leading to Golden
Temple has irked the Sikh
Sangat. Visitors heading to
pay obeisance at the holiest
Sikh shrine have demanded
that the screens should be
made audible. 

Daljit Singh, an NRI
from the UK, said he had
been staying in a hotel on
the Heritage Street for the
past two days. “All LCDs on
the street show achieve-
ments of the government
with a photograph of Chief
Minister Bhagwant Mann
being highlighted the
entire day. Only limited
hours are devoted to the
telecast of Gurbani in the
evening and that too with-
out audio,” he said.

One-liners highlighting
the achievement of the
government keep flashing
the entire day. Some of
these include ‘Bhrash-
tachar Mukt Punjab,
Sarkar ne Nibhaya Vada’
(Government fulfilled its
promise of corruption-free
Punjab), ‘Sikhya ate Sehat

budget wich 57 per cent
vadda (57 per cent rise in
education and healthcare
budget), Punjab Sarkar
Walon Ditiya 36,524
Sarkari Naukariyan (gov-
ernment has given 36,524
jobs), etc.

Jaspinder Kaur from
Jammu said drab adver-
tisements do not attract
attention of visitors dur-
ing the day when sunlight
is at its peak. It is only
during late evening and
night that beautiful light-
ing pattern and these
LCDs draw the attention
of visitors. 

Satnam Singh, a trader,
said a few years ago Gurbani
used to be telecast and it was
audible along all the street.
About two months ago the
SGPC had installed an LCD
on the Heritage Street,
which telecasts live Gurbani
from the sanctum sancto-
rum day and night.

Officials monitoring all
five screens said these were
installed under the beautifi-
cation of the stretch to
Golden Temple in 2016. As
per the documents of the
project, large LCD screens
were installed for the pur-
pose of advertising. 

Muted Gurbani telecast on
Heritage Street irks Sangat 

Tribune news service

Chandigarh, November 22 
A local court has acquitted
Jagtar Singh Hawara in an 18-
year-old case after the prose-
cution failed to prove charges.
He is serving life term at Tihar
jail in Delhi for the assassina-
tion of former Punjab Chief
Minister Beant Singh.

The case was registered
on the allegations that
Hawara was planning to
wage a war against the Gov-
ernment of India with
weapons and explosives
and was also involved in
acts for revival of terrorism
and formation of Khalistan. 

The FIR was registered
against Hawara at the Sector
36 police station here on July
16, 2005, for the offences pun-
ishable under Sections 121
(waging war against govern-
ment), 121-A (conspiracy to
commit offences punishable
under Section121), 123 (con-
cealing with intent to facili-
tate design to wage war) and
120-B (party to criminal con-
spiracy) of the IPC and Sec-
tions 4 and 5 of the Explosive
Substances Act. 

The police claimed that on
July 16, 2005, a pistol, some
cartridges and 450 gm of
RDX were seized from the
possession of a co-accused
in the case near Kisan
Bhawan here.

The court framed the
charges against Hawara who
pleaded not guilty and
claimed trial. AS Chahal,
counsel for Hawara, argued
that the accused had been
falsely implicated in the
case. He said the prosecu-
tion had also failed to pro-
duce any witness who can
support the case.

Court acquits Hawara
in 18-year-old case  

Was charged with
planning to wage a war

against Govt of India

NIA sleuths come out of a building owned by Sarabjit Singh
Kang at Bahomajra village near Khanna on Wednesday.

An LCD shows the CM and his government’s achievements on
the Heritage Street, Amritsar, on Wednesday.  PHOTO: VISHAL KUMAR

Govt ads run most of the time on 5 LCD screens

ATTACK ON INDIAN CONSULATE IN SAN FRANCISCO

Fatehgarh Sahib, November 22
The Qaumi Insaaf Morcha yes-
terday took out a ‘Khalsa
march’ from Gurdwara Fate-
hgarh Sahib for the release of
‘Bandi Singhs’in jails. 

The organisers performed
‘ardas’ at the gurdwara and

then left for Chandigarh along
with supporters of the morcha.
They raised slogans against the
Central and state governments.
Bhai Pal Singh of the morcha
said the prisoners had complet-
ed their sentences but were still
languishing in jails. — OC

Release of ‘Bandi Singhs’ sought 

Chandigarh, November 22
The alleged implementation
of Centre’s New Education
Policy by the state govern-
ment in higher education
has created a controversy in
the state.

Former Education Minis-
ter and Shiromani Akali Dal
(SAD) leader Daljit Singh
Cheema asked Chief Minis-
ter Bhagwant Mann to clear
the government’s stand on
the education policy which
was being implemented by
the state’s Higher Educa-
tion Department despite it
being ‘discriminatory ’
towards Punjabi language
and culture.

In a statement here,
Cheema said it was shock-
ing that even as Karnataka,
Kerala, Tamil Nadu, Telan-
gana and West Bengal gov-
ernments had refused to
implement the policy in its
present form, the state
Higher Education Depart-
ment was holding meetings
with university administra-
tions to implement the new
policy.

Earlier, the Punjabi Sahit
Akademi had alleged that
the new policy would reduce
credits given to Punjabi in
the syllabus and that it was
being imposed unilaterally
without taking any recom-
mendations from the Board
of Studies of the universities
in the state. — TNS  

Clear stand on
New Education
Policy, says SAD

F
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Saurabh Malik

Tribune News Service

Chandigarh, November 22
The High Court has clarified
that the standard for deter-
mining deception on a prod-
uct’s label is that of an
unwary normal consumer,
particularly in the context of
India where English is not the
native language.

The issue before the high
court was whether the state-
ment “The World’s No.1 Juice
Brand” on a product label con-
stituted deception and mis-
branding. The company’s
claim was that the statement
did not concern the food con-
tained in the package, its qual-
ity or even the nutritive value.
It would as such not consti-
tute an offence. 

Making it clear that a find-
ing regarding the absence of
misbranding could not be
recorded at the current stage,
Justice Pankaj Jain ruled:
“To hold that the statement
did not amount to deception
and would not constitute
‘misbranding’ would be
beyond the scope of Section
482 of the CrPC (on the high
court’s inherent powers)”

Justice Jain asserted the
court was required to keep in
mind the food item’s con-
sumer, while weighing rival

stands on the issue. The state-
ment was made in English
language, which was not
native. Many of the customers
in India knew the meaning of
‘juice’ but were not conver-
sant with word ‘brand’.

The standard to be applied
was not of a vigilant consumer,
but an unwary normal con-
sumer of products, while
answering whether the state-
ment made on the label was
deceptive. A normal con-
sumer was a man of imperfect
recollection and statement on
the label affected him. The
court was required to put itself
in the position of an average
customer and ask whether the
food article was being passed
off creating deception. 

“The likelihood of confusion
or deception is to be seen in
relation to average unwary cus-
tomer. Food article is not juice.
Allegation is that the consumer
is being misled to believe food
article as juice. The fact of the
food article being passed off
deceptively as juice is to be
determined or ruled out. It is
definitely matter of evi-
dence…. This court finds that
at this stage a finding that the
statement contained on the
label does not amount to mis-
branding of the product cannot
be recorded,” he asserted.

Keep consumer in
mind while deciding
product label: HC
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खबर है...

श््ी कृष्ण गौशाला म्े मनायी गोपाष््मी 
राजपरुा (निस) : श््ी कृषण् गौशाला म्े गोपाष््मी पर्व धमूधाम स ेमिाया गया।
इस अरसर पर नरशेष तौर से पहंुच ेिगर का्ैनसल के परू्व प्ध्ाि प्र्ीण छाबड्ा िे
गायो ्का नतलक कर पूजा अच्विा कर गौमाता का आशीर्ावद नलया। इस अरसर
पर श््ी कषृण् गौशाला के प्ध्ाि तरलोक नसंह चारला, चेयरमिै शामलाल आिंद,
पीटीडीपी के परू्व राइस चेयरमैि नरिय निरंकारी, राष््््रादी नहदं ूितेा अशोक
चक्र्त््ी, नरश्् नहंद ूपनरषद अध्यक् ्िरशे शम्ाव आनद भी मौजूद थ।े 

सामान्य विकास सवमवि का कांगड़ा प््िास आज
धम्वशाला (निस) : नहमाचल नरधािसभा की सामान्य नरकास सनमनत का कांगडा
नजला म्े 23 िरबंर को एक नदरसीय प््रास निध्ावनरत नकया गया है। सनमनत म्े
सभापनत संजय रत्ि सनहत सदस्य नरधायक अनिल शम्ाव, नरधायक रणधीर शम्ाव,
नरधायक जीत राम कटराल,  नरधायक दलीप ठाकुर, नरधायक आशीष शम्ाव, नरधायक
सदुश्वि बबलू,  नरधायक चतैनय् शम्ाव, नरधायक दनरदं् ्कुमार भुट््ो शानमल ह्ै। उपायुकत्
डा. निपुण नजदंल िे बताया नक सनमनत अनधकानरयो् के साथ मीनटंग करेगी।   

मेयर चुनाि के वलए पय्यिेक््क वनयुक्ि
नशमला (हप््) : नहमाचल प््दशे कागं््से अध्यक् ्प्न्तभा नसंह िे प्द्शे के चार िगर
निगमो् सोलि, धम्वशाला, पालमपरु र मंडी म्े महापौर र उपमहापौर के चिुार के
नलए पाट््ी क ेरनरष्् ितेाओ ्को पय्वरके्क् नियुकत् नकया है। उद््ोग मंत््ी हष्वरध्वि
चौहाि र लोक निम्ावण मतं््ी नरक््मानदत्य नसहं को सोलि, पय्वटि नरकास निगम
क ेअधय्क् ्रघरुीर नसंह बाली को धम्वशाला, मुखय् ससंदीय सनचर नकशोरी लाल
को पालमपुर तथा नरधायक चंद्श्खेर र प््दशे कागं््से कमेटी क ेउपाध्यक् ्पषुप्
राज शम्ाव को िगर निगम मंडी के नलए पय्वरके्क् बिाया गया है।

विमाचल मे् डीए के वलए और बढ़ा इंतजार, सुक्खू बोले

कहमाचि 11दैिनक िट्ब्य्नू,चंडीगढ्, बृहस्पलतवार, 23 नवंबर, 2023 पंजाब

दाे साल में चुका देंगे सारी देनदाररयां
ज््ान ठाकुर/हप््
ठिमला, 22 नवंबर 

लहमाचि प््देश म्े िगभग िाई
िाख कम्ाचालरया्े
और 1.90 िाख
पे्शनरो् काे चार
प््लतशत डीए का
िाभ िेने के लिए
दाे महीने और

इंतजार करना होगा। खराब
लवत््ीय न्सथलत के दाैर से गुजर रही
राज्य सरकार कम्ाचालरया्े काे अभी
डीए का िाभ देने की न्सथलत म्े
नही् है। कम्ाचालरया्े काे अब
फरवरी म्े डीए की एक लकस्् का
भुगतान लकया जाएगा। मुख्यमंि््ी
सुखलवंद्् लसंह सुक्खू ने
कम्ाचालरयाे् से डीए की  लकस्् का
भुगतान करने के लिए दाे महीने

का समय मांगा है। साथ ही
मुख्यमंि््ी ने कहा है लक अगिे दाे
साि म्े उनकी डीए की लपछिी
सारी देनदालरयाे् काे चुकता कर
लदया जाएगा। यह एेिान
मुख्यमंि््ी सुखलवंद्् लसंह सुक्खू ने
आज प््देश सलचवािय सेवाएं
कम्ाचारी संगिन के शपथ ग््हण
समाराेह के दाैरान लकया। 

गौरतिब है लक लहमाचि प््देश
मे् सुक्खू सरकार के बनने के बाद

कम्ाचालरया्े काे डीए की एक भी
लकस्् जारी नही् हाे सकी है और
सरकार के पास कम्ाचालरया्े की
डीए की तीन लकस््े् िंलबत हाे
चुकी ह्ै। कम्ाचारी लपछिे करीब
एक साि से डीए का इंतजार कर
रहे है्। मुख्यमंि््ी ने कहा लक
सरकार ने जब पहिे कम्ाचालरया्े
काे 3 प््लतशत डीए जारी लकया
था, तब सरकार पर 700 कराेड़्
र्पए का अलतलरक्त बाेझ पड़्ा था।

एक खकसंं के भुगतान के खलए कमंमचाखरयों से मांगा दो महीने का समय 
फाइव डे वीक पर ववचार करेगी सरकार
मुख्यमंत््ी ने कम्िचारी संघ की फाइव डे वीक की मांग पर कहा रक सरकार
इस पर रवचार करेगी। उन्हाे्ने कहा रक कम्िचाररयाे् की यह मांग अच्छी है
लेरकन काेई भी रनर्िय लेने से पहले इस पर रवचार जर्री है। उन्हाे्ने कहा
रक सरकार ने कम्िचाररयाे् की भावनाओ् काे समझते हुए ओपीएस काे लागू
रकया। उन्हाे्ने कहा रक इसे लागू करने के बाद के्द्् सरकार ने रहमाचल
काे रमलने वाली स्पेशल ग््ांट मे् 1780 कराेड् र्पए का कट लगा रदया, लोन
रलरमट काे भी 6600 कराेड् र्पए घटा रदया। 

2027 तक प््देश की अर्थव्यवस्रा
काे पटरी पर लाने का लक्््य

मुख्यमंत््ी ने कहा रक वर्ि 2027 तक
प््देश की अथ्िव्यवस्था काे अपने
पैरो् पर खड्ा रकया जाएगा औऱ
आने वाले दस सालाे् मे् प््देश देश का
पहला समृद्् राज्य बनेगा। इसके
रलए सरकार काे कड्े फैसले भी लेने
पडे्गे, ताे लेगी। प््देश की खराब
अथ्िव्यवस्था के रलए मुख्यमंत््ी ने
पूव्ि की भाजपा सरकार काे
रजम्मेदार ठहराया। मुख्यमंत््ी ने
कज्ि लेने के मामले पर कहा रक
सरकार ने अभी तक 4400 कराेड्
र्पए का ही कज्ि रलया है। उन्हो्ने
कहा रक पूव्ि की भाजपा सरकार
प््देश पर 75000 कराेड् र्पए का
कज्ि और कम्िचाररयाे् की 10 हजार
कराेड् र्पए की देनदाररयां छाेड्
कर गई है।   

मुखंयमंतंंी भगवंत कसंह मान िी किसान यूकनयनों से अपीि

सड़कें रोक लोगों को अपने खिलाफ न करंे
चडंीगढ़, 22 नवंबर (हपू)ू

पजंाब के मखुय्मंि््ी भगवंत लसहं
मान ने आज लकसान
यलूनयनो् स ेअपीि की लक
व ेराजय् मे ्सड़क्े रोककर
आम िोगो् को लबना वजह
परशेान न कर्े। आज यहां
जारी एक बयान म्े मखुय्मिं््ी ने
कहा लक लकसान यलूनयने ्िोगो ्को
बवेजह परशेान करन ेस ेगरुिे करे,्
नही ्तो िोग उनके लखिाफ खड़े
हो जाएंग।े भगवंत लसंह मान ने
कहा लक अपने लनजी लहतो् की
ख्ालतर यूलनयनो् द््ारा सड़क्े
रोककर िोगो् को परेशान लकया
जा रहा ह ैलजसस ेिोगो् का जीवन
बरुी तरह प््भालवत होता है।
मखुय्मिं््ी न े यलूनयनो् स े अपीि
की लक उनका दफ्तर, लरहायश,
पजंाब भवन, पजंाब लसलवि
सलचवािय और कृलष मिं््ी के

दफत्र के दरवाि ेबातचीत के लिए
हमशेा खिु ेहै।् 

मखुय्मिं््ी न े लकसान यूलनयनो्
को सचेत करते हयेु कहा
लक यलद यूलनयनो् का यही
रवयैा रहा तो वह लदन दूर
नही,् जब आपको िरने के
लिए आदमी नही् लमिेग्।े

भगवंत लसहं मान ने कहा लक
यलूनयनो् को आम जनता की
भावनाओ् का अहसास होना
चालहए और ऐसे हथकडंो ्स ेिोगो्
को परशेान नही् लकया जाना
चालहए। 

मखुय्मिं््ी न ेकहा लक यलूनयनो्
की तरफ स ेसड़के ्रोकन ेस ेआम
िोगो् को पेश आ रही दुख-
तकिीफ़ो् क े बार े सवंदेनशीि
होना चालहए। भगवंत लसहं मान ने
कहा लक समाज के प्ल्त लकसान
यलूनयनो् का यह ग़ैर-लजमम्देाराना
रवयैा अनुलचत ह।ै 

ठिमला, 22 नवंबर (हपू)ू

लहमाचि प््दशे मे ् लवकास लफर
पटरी पर िौटगेा। सकुख् ूसरकार ने
47 सट्ाेन क्श्र का ेबहाि करने
क ेआदशे जारी कर लदए है।् प््दशे
मे ् मानसनू के कारण आई
प््ाकलृतक आपदा क ेसमय सरकार
न ेब्यास नदी बलेसन पर िगे 132
सट्ाेन क्श्र बंद कर लदए थे।
सरकार ने इनम्े स ेपहिे चरण मे्
47 सट्ोन क््शरो ् को चिाने की
अनमुलत दे दी है। ये अनुमलत उन
क्श्र को दी गई है लजध्होन्े
औपचालरकताओ् को परूा कर
लिया ह।ै इसके अिावा 3 सट्ोन
क्श्र आवश्यक क्िीयर्ेस पूरी
करने क े बाद चि सक्ेग।े यह
लनण्ाय मलट्ी सेकट्र एक्सपट्ा
कमटेी की लसफालरश पर लिया
गया है। बहाि लकये गये सट्ोन
क्श्र लबिासपुर, चम्बा, हमीरपरु,
कागंड़ा, लकध्नौर, कलुि्,ू िाहौि-
सप्ीलत, मंडी, नूरपुर, लशमिा,
सोिन, सोिन, लसरमौर और ऊना
मे ्नस्थत है।् 

47 सटंोन कंशंर बहाल लापता तीन भाइयों में से
दो के शव नहर से बरामद,
तीसरे की तलाश जारी
सगंररू, 22 नवंबर (ठनस)

तीन लदन पहि ेशादी की खरीदारी के
लिए लनकि ेतीन भाइयो ्मे ्स ेदो के
शव पलुिस न ेगोताखोरो ्की मदद से
बरामद कर लिए है।्  गौरतिब ह ैलक
तीन लदन पहि ेफरीदकोट क ेगावं
शभुमवािा क ेतीन भाई, जो अपने
चचरे ेभाई की शादी मे ्शालमि होने
क ेलिए लफरोजपरु म्े खरीदारी करने
गए थ,े उनकी मोटरसाइलकि
लफरोजपरु-फरीदकोट रोड पर नहर
क ेलकनारे लमिी थी। आशंका व्यकत्
की जा रही ह ैलक उधह्े ्लकसी वाहन
न ेटक्र् मार दी हो, लजस कारण वे
तीनो ् नहर मे ् बह गय े हो।् पलुिस
िगातार गोताखोरो ्की मदद स ेनहर
मे ्तीनो ्यवुको ्की तिाश कर रही
थी। इस बीच, गोताखोरो ् न े आज
िापता हएु तीन भाइयो ् मे ् स े दो
अश्ादीप और अनमोि क े शव
बरामद कर लिए, जबलक आकाश
अभी भी िापता ह।ै उसकी तिाश
की जा रही ह।ै 
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1. एचपीजीसीएि MHS QDE MN
2023^GAB^308422^1 AHC

CNB MN 32/BD/OKF/
CBQSOO/EFC-251 ENQ

VDS KHLDRSNMD A@RDC
EFC RXRSDL O@BJ@FD
HM QDRODBS NE CBQSOO,

X@LTM@ M@F@Q.

बोिी जमा कराने
की लनयम लतलथ
मे ्18.12.2023
वलृ््� और पाट्ा-H
टकेन्ो-कमलश्ायि
बोिी खोिना :
20.12.2023

को।

vvv.gofbk.
nqf.hm

9354782005
wdmokfo2.ojk
~gofbk.nqf.hm

पंजाब में टारगेट किकिंग
िी साकजश िा परंााफाश
राजीव तनजेा/रवकास कौशल
चडंीगढ़/बठिडंा, 22 नवंबर 

पजंाब पलुिस ने आईएसआई-लनयंल््ित
आतकंवादी
माडॅ््िू से
समब्नध्ित 3 गुग््ो्
को लगरफ़्तार कर
राजय् मे्
सलुनयोलजत टारगेट

लकलिगं की सालजश का पदा्ाफाश
लकया ह।ै डीजीपी गौरव यादव ने
बिुवार को यहां बताया लक पकड़े गए
आरोलपयो् की पहचान राजभूलपधद्र
लसहं उफ्फ लभधद्ा, लनवासी गांव लदकख्,
बलिडंा, रमन कुमार, लनवासी गांव
गरुह्रसहाय, फालिल्का और जगजीत
लसहं लनवासी लिल्िवा ं किां,
कोटकपूरा के तौर पर हुई है। पुलिस ने
इनक े कबि् े मे ् स े 8 लपस््ौि, 9
मगैिीन और 30  कारतूस बरामद

लकय ेहै।् इसके अिावा चोरी की उस
कार को भी िब्त लकया गया है,
लजसम्े आरोपी सफ़र कर रहे थे। 
डीजीपी न े बताया लक लवश््सनीय
सिू््ो ् से प््ाप्त सूचना क ेआिार पर
काउध्टर इंटलेिज्ेस बलिंडा की पुलिस
टीमो् न ेबलिडंा क ेगावं गोलबध्दपरुा मे्
पिु क ेनिदीक लवशेष नाका िगाकर
तीनो ् आरोलपयो् को काबू लकया।
उधह्ो्न ेबताया लक प््ाथलमक जांच से
पता िगा है लक लगरफत्ार लकय ेगए
वय्नक्त गरै कानूनी गलतलवलियां
(रोकथाम) एकट् क ेअंतग्ात सगंरर्
जिे म्े बदं वय्नक्तयो ्क ेसपंक्फ मे ्थ।े
एआईजी काउंटर इंटलेिजेस् अवनीत
कौर लसद्् ् ने बताया लक जांच म्े
सामने आया है लक पकड़े गए आरोपी
मधय् प्द्शे से हलथयार िाए थे तालक
राजय् म्े टारगेट लकलिगं की घटनाओ्
को अजंाम देकर समाज म्े दहशत
फिैाई जा सके। 

आईएसआई
समरथ्ित आतकंी
माडॅ््लू क ेतीन
सदसय् हरथयारो्
सरहत काब ू
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CENTRE FOR RESEARCH IN RURAL
& INDUSTRIAL DEVELOPMENT

Sector 19-A, Madhya Marg, Chandigarh-160 019 

The Centre for Research in Rural & Industrial Development 
(CRRID), Chandigarh invites applications for the post of 
Research Associate (one) on purely temporary basis in 
Research Project on “Liminal Tribes: An Anthropological 
Enquiry of Sikligars of Punjab” sponsored by the Indian 
Council of Social Science Research (ICSSR), New Delhi under 
Special Call for Studies of the Culture, History and Geography of 
the Scheduled Tribes. The last date to apply is December 5, 
2023. For details, please visit www.crrid.res.in Director 
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